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ORDER / BAIL DUTY ROSTER

i his is with reference to this office order/bail duty roster bearing No.

' 3 1.-":1-‘B0871/Bail Power/Gaz./PDJ West/2028 dated 01.09.2023, taking

» "mat Ms. Shivali Shanna, ASJ-03. West District, her first link Sh. l\/lanish

, 0 . . C-RC)-01 and second link lvls. Riya Guha, ASJ FTSC1 'j> 0’)C__ T/5
1- it 'i"3'Jl'l leave today.

3:1 view oi the above lvls. /-\rikita Lal, ASJ FTSC (RC)-01, West District

5:";-vi duties in bail matters already assigned to l\/ls. Shivali Sharma, ASJ- - .

» n 25.‘; .2023in addition to the work already assigned to her.
tétest of the bail duty roster referred above, shall remain the same.

\\l ,V_“;‘_\~\\..~.d\-=/‘

(VlNOD KUMAR)
PFi§l’\iCi'PAL Dl$T’F{lCT 31 SESSKJNQ JUDGE

WEST DISTRICT, THC, DELHlxp ,.6/’

»:.-1 f -f—.//é/it all/t/31 .
I _____'__‘f__/_____/BafPovver/Gaz/PDJWest/2023 Dated, Delhi the2=9Z///)5

Copy forwarded to :-
'1 no Registrar General, High Court of Delhi, New Delhi.

us ;*'rin-:;ipal District & Sessions Judge (t-lQs), Tis Hazari Courts, Delhi.
‘Tr.-~; iiudicial Officers concerned.

‘ ‘Hie tsranch lncharge, all branches of West District, Tis Hazari Courts,
'~.-=i_15.../"flair.

L-»i:e-tarot", Directorate oi Prosecution, Govt. of NCT of Delhi.
it-,3» l-"~‘ub-lic Prosecutor. Tis l-lazari Courts. Delhi.

; Header‘ to the undersigned.
i ';"i-re in-ohargc. Lock--up. Tis Hazari Courts, Delhi.

ix-:= PS to the undersigned.
;~-'~-;r up-loading on centralized Website through Layers.

:__i-ilti Secretary, Bar Association, Tis Hazari Courts, Delhi.
J. For uploading on Layers.
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